Paper: Laid

sions) publishad in Notifica.
tion No. B.O. 615(E) in
Gazette of India dated the
16th September, 1976, under
section 208 of the Income-tax,
Act, 1961. [Placed in Lib-
rary. See No. LT-11570/76].

(c) A copy each of the following
Notifications (Hindl and Eng-

lish versions) under section
158 of the Customs Act,
1962 —

(1) GS.R. T85(E) published in
Gazette of India dated the
3rd September, 1876, to-
gether with an explanatory
memorandum

(i) GSR 1357, publshed in
Gazetle of India dated the
18th September, 1976, to-
gether with an explanatory
memorandum

(iif) GSR 1358 published 1n
Gazette of India dateg the
18th September, 1976 to-
gether with an explanatory
memorandom

(iv) GSR. B12(E) published
Gazette of India dated the
23rd September, 1478, to-
gether with an explanatory
memorandom

(v) GSR B830(E) published in
Gazetle of India dated the
1st October, 1078, together
with an explanatory memo-
randum

[Placed 1n Library See No LT-
11371/761

(d) A copy each of the following
Notifications (Hindi and Eng
lish versions) issued under the
Central Excise Rules, 1944 —

(i) GSR T93(E) published in
Gazette of India dated the
8th September 1976 and
GSR B05(E) published 1n
Gazette of Ind:a dated the
16th September, 1976, to-
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gether with an explanatory
memorandum,

() GSR. B8I8(E) and 81N(E)
published in Gazette of
India dated the 25th BSep-
tember, 1976 together with
an explanatory memoran-
dum,
[Placed in Library. See No. LT-
11372/161.

ANNUAL REPORT OF KHADI AND VILLAGE
InpustRies Commassion, BoMeay roR
1974-75 WITH BTATEMENT FOR DELAY

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI A P SHARMA) 1 beg to lay
on the Table — |

(1) A copy of the Annual Report,
(Hind: and English versions)
of the Khadi and Village In-
dustries Commission, Bombay,
for year 1974-75 under sub-
section (3) of section 24 of
the Khad: and Village Indust-
ries Commission Act, 1856
along with the Statistical
Statement

(u) A statement (Hindi and Eng-
lish versions) showing rea-
song for delay m laymmg the
above report

{Placed n Labrary See No LT
11373/76]

CENTRAL WAREHOUSING CORPORATION
(3RD AMENDMENT) RuLEs, 1876, ANNUAL
ReroRrTs OF CENTRAL FISHCRIES CORPO-
RATION LTp for 197273 & 1873 74,
GUJARAT DEVASTHAN INAMS ABOLITION
(1sT AMFNDMFNT) RULES, 1976, GUJARAT
SurvivinG  ALIENATIONS  ABOLITION
(CoMPENSATION Bonps) 18T AMEND-
MeNT Rures, 1875, ANp STATEMENTS
FOR AFORESAID PAPERE AND ANNUAL
ReroRT OF CENTRAL WARLHOUSING
CORPORATION FOR 1975 76

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI ANNASAHEB P,
SHINDE) I beg to lay on the Table—

(1) A copy of the Centra]l] Ware-
housing Corporation (Third



